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For carry:ng out research in animal 
health and production, the Indian Council 
of Agrieultural Research (leAR) has 
eatabli'ibed a researc~ complex for tbe 
north-ea~tern region at Sbrllong 
(Meabalaya). The regioflal research 
dations of the Indian VeterinarY Research 
Inltitute located at Pa]ampur (Himachal 
PradeI~l, Mukteawar (Uttar Pradesh) and 
lrinapr (Jammu'" Kashmir) cater to the 
research Deeds or tbeM rOlions. 

Durinl tbe Seventh PJan, a national 
.... carch centre for 'Yak' and another 
for 'Mithun' are beinl establilhed in 
Arunachal Prad.h aDd NagaJand 
req)lCtively. In addition, tbe Statea and tbe 
Uaion Territories are expected to set up 
veteriaary inttitutions like bospitals, 
dispensaries and aid cen'res al por targets 
ud financial allocation •• 

ProlllOtioll of PaDchalati Raj 
lasdtatioal 

1364. PROP. NARAIN CHAND 
PAR ASHAR : Will the Minister of 
AGIlICULTUBB be ple" .. d to states : 

<a> tb. Iteps taken for tbe prOmotiOD 
ofPancbayati Raj inltuations ; 

(b) tbe aulstance liven for traininl to 
Ibe Paneba,atl llaj functiofJariea/oflicials 
drawn from various States at tho National 
I .. Utute of Rural Development. HJduabad 
dariDa the past tlvee ,can ; 

(c) tho uma of various loft.met under 
wIlich trainiDI i. imparted ; 

Ccl) whether .-,ional Cearrel of tbe 
Ntltiooal InJUtutc are proposed to be lit .; 
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(e) if so, the prolramme for sitting up 
of luch ceDtres ; and 

(f) whether any model leli.lation is 
also under cont emplation t'J provide 
guidelines for the Panchayati Raj bodies in 
tbe vario'ul States as also to ensure tbe 
bolding of PaDehayat elections at regular 
intervals? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL 
DEVELOPMENT (SHRI RAMANAND 
YADAV) : (a) Pancbayati Raj as a State 
subJect under the CODslirution. The States 
are resp,)Dlible for setting up PanchayatiraJ 
institut ions and to make legislative 
provisions for the same. The Government 
of India have been emphasisinS upon tbe 
States to strengthen Pancbayatiraj 
institutions by holding periodiC elections 
and investing them wilb indequalc financial 
resources and powers and promote tbetr 
active involvement and partidpatioQ in tbe 
implementation of rural development 
programmes. The Prime Mini.ter bas 
written to Chier Minister. 01 States in 
AUJust, 1985 also in tbi. rcprd. 

(b) and (c) GoveralDCnt of India accord 
hJab priority to tbo traininl or Pancbayati. 
raj fUDctionaries and officjal.. DurjDI the 
lut throe ,ean tho NIRD Hyderabad bu 
becn conductiol course. for Panchl,aUraj 
fUDet ionades the e.pcndhur c for which 
wa. met from tbe overall araatl-io-aid 
l&oCl'oned to NIRD by Government or 
India. 10 tbe 7th Five R.ear Plao a .... 
tchome titled 'TraiDm. of PaoobayadraJ 
fuocUouari.' ba. beoo lauacbeel wltb III 
oulla, 01 31.20 lakba. DarJDa ", ... 7 
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len coufsea/semiol1'l are proposed to be 
oqaoiled for Panchayatiraj functioDuies at 
NIRD, Hyderabad. Of these one courle 
hal already been oraanised in June, 86. 

(d) and (e) NIRO·, Hyderabad bas 000 
reaional Ceotre at Gauwabati. There i. 
DO proposal to set up any otber regional 
centre of the NIRD. 

(f) Since there is DO uniform ',Item of 
Paocbayatiraj obtainio, throughout the 
country as Panchayatiraj has evolved 
difFerently in Jariou8 States due to 
hiltorical and aeographical reasons it is oot 
contemplated to circulat e a mod.1 
le.i.lation on Pal'cbayatiraj. 

Distribution of Sarp1. Land t. 
Laadless 

1365. SHRI SIMON TIOGA: Will 
the Minister of AGRICULTURE be 
pleated to state : 

(a) whether the distribution of surplus 
land to tbe landless bas fallon abort of the 
tarlct and if 10, bow mucb ; 

(b) tbe State-wise detaile of d~tribution 
of surplul land to tbe landleY duriDI the 
last financial year ; and 

(c) the action taken by Government to 
fulfil the target? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL 
DEVELOPMENT (SHRI RAMANAND 
YADAV) : (a) Under the 20 Point 
Prolramme tbe target for dietribution of 
ceiling surplus land for tbe ~ates/U.T8 
fixed for the year 1985-86 was 1,2$,180 
acreA. Again,t this tarlet a total of 
1,09,245 aCres of land was distributed 
which is an achievement of 87.27 per cent. 

(b) The State-wise details of 
distribution of surplus land in the year 
1985·86 giveD in tho Statemeat liven 
below. 

(c) Government of India bave 
impressed upen the States 10 take 
appropriolte measures to speedily 
distribute ceiling surplus land aDd fulfil tho 
targets. 

StatemeDt 
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Targets and AchievetMnls under D/sl-ibutioll of Ceiling Sllrplul LaIul (t4rea 
in AcreJ) 

State/UT 198586 
Target Achievement 

Aodbra Pradesh 24.000 16,469 
Allam 11,000 2.196 
Bihar 20,000 17.194 
Gujarat 12,000 12t~79 

Haryana 1,000 1.368 
Karoataka 2,500 956 
Ker.1a 1,500 1,248 
Madhya Prad etb I.SOO 2.4'1 
Mabar.shtra 10,000 12,982 
Manipur 250 251 
Oril .. 7,000 8,646 
Punjab 60 1,715 
Rajaltbaa 10.000 10,505 
Tamil Nadu 3,000 3,077 
Tripara 100 1 




